9  Oral dnswers  SRAVANA 8,

~ SHRI K. S. RAMASWAMY : Prohibi-
tion was in force in Gujarat long before
this scheme was introduced. 50 per cent
grant is given only to those Siates
which introduced it in newly sefestec
arcas,
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River Transport Schemes in the Country

#1475, SHRI N. K. SINHA :

SHRt SUBODH HANSDA :

Wi'l the Minister of SHIPPING AND
TRAN PORT be pieased to state :
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(2) whether Government . prorose to
execute 10 River Transport Schemes in the
Country ;

» (b) if so, what are the
approved ; . )

(c) the estimated cost of the schemes ;
and

(d) whether the schemes will be com.
pleted during the Fourth Flan ?

sChemes

THE MINISTER OF STAYE IN THE
DEPARTMENT OF PARLIAMENTARY
AFFAIRS AND IN THE MINISTRY OF
SHIPPING AND TRANSPORT (SHRI
OM MEHTA): (a) to (d). A statement
eontaining the requisite information is laid
on the Table of the House,

Statement

(@) to (¢). The Government of India
have <o far sanctioned 10 cchewes costing
Rs. 327.11 lakhs as per details given in the
atiached statement, for the development of
Inland Water Transport as Centrally Spon-
sored Schemes to be executed by the State
Governments concerned, out of the 1009,
Central loan assistance,

(d) Efforts are being made to get the
schemes executed during the Fourth Plan
period. Any unexecuted portions of works
will, however, spill-over into the Fifth Plan
period.

STATEMENT
SI. No. Names of the Estimated
Schemes cost
1 2 3
(Rs. in lakhs)
1. Running of experimentat-cum-promotional river
services .on the Ganga (Bihar and Uttar
Pradesh). 5.75
2 Techno-cconomic survey and other investigations
on the Bhagirathi-Hooghly system (West Bengal), 1.10
i Provision of a jetty at Mandava (Maharashtra), 20.69
4, fmprovement of navigation through the river
Mahanadi from Dholpur to Cuttack (QOrissa). 50.18
5 Developrent of infand navigation on the Tung-
- bkadia Left Bark Canal (Mysore). 9.16
.6, Improvement of the Cumbarjua Canal (Goa), 100.00
Commercial Service on the Subansiri River '

7.

(Assam).
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8,  Provision of navigational facilities in Godavari
. and Krishna Delta Canals (Andhra Pradesh). 10.73
9, Widening and deepening the Champakara Canal '
and Chitrapuzha River connecting back waters
with industrial sites on the Fertilizers and Chemi-
cals Travancore (Phase 1I) and the Titanium
Complex Project (Kerala). 112,50
10. Dredging of the South Buckingham Canal
(Tamil Nadu). 12.00
Total

Rs. 32711

"SHRI N. K. SINHA : May I know
how many schemes have so far been execu-
ted and what expenditure has been incurred
foring the last three years of the Fourth
Plan ?

SHRI OM MEHTA : As I mentioned
in the statement, there are ten schemes
which have been sanctioned recently under
the Fourth Plan and the work is at different
stages in those ten schemes.

SHRI N. K. SINHA : Yeou sav that
the expenditure is Rs 3.27 crores  But the
-expenditure so far incurred has not been
mentioned. May 1 know wherher the
Iniand Water Transport Directorare has
reccived many schemes from the States and,
if so, in how many schemes they have bcen
ab'e to render technical advice so far and,
secondly, may 1 also know whether govern-
ment propose to declare some waferways
as nationil waterways ? Will they take into
consideration Ganges in the north for this
purpose ?

THE MINISTER OF PARLIAMEN-
TARY AFFAIRS, AND SH PPING AND
TRANSPORT (SHRI RAJ BAHADUR): So
far as the declaration of watcrways as nation-
al waterways is concerned. it depends upon so
maay factors. An essential question is whet..er
a sizeabie amount of traffic can be carried
in these waterwavs throughout the year.
The lean period in a river is redlly the
determining factor.  Natvrally, whiie we
are in full sympathy with the proposal to
dectare certain waterways as national water-
ways, we have not found ijt possible to do
sn. Secondly, comgetition from other
modes of transport also makes it difficult
for us to do that. Thirdly, irrigation
schemes- draw practically all the wateraway

from certain rnivers and there is very litile.

for mavigation. 1f I may recount the
causes furiher, the fourth cause 15 the inter-
ruption of Gauhati-Calcutta route on
Brahmaputra because of the hostilities in
1965 and now because of Pakistan Army
action in Bangladesh ; it has not been
possible for us to do that. So far as giving
advice to the State Governmenits on technical
mattess is concerned, 10 the extent possible
we provide it.
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DR. RANEN SEN : 1 find in this
statement under the head ‘Nam-s of the
schemes' | echno-economic survey ard other
investigations on the Bhagira‘hi-Hooghly
system. May | know whether the Minister
can tell us that this survey has already been
started in West Bengal asd, if so who is
the actual authority 1o conduct the survey.
Lasily, 1 want 10 know whe:her the survey
has ¢ot any connection with the Farakka
Barrage project ?

SHRI OM MFEHTA : The survey will
be undertaken shortly and the authority
which will conduct the survey is the inland
Wa er Transport cell of the Government of
West Bengal.

Invention of Laser Beam Instrument
by Indian Institute of Technology,
Kanpur

*1476. SHRI S. M., BANERIJEE:
Will the Minister of EDUCATION AND
SOCIAL WELFARE be pleased to state :

(a) whether the Indian Institute of
Technology, Kanpur, has invented Laser
Beam Instrument recently ; and

{b) il so, the reaction of Goverament
thereto 7

THE DEPUTY MINISTER IN THE
MINISTRY OF EDUCATION AND
SOCiAL. WELFARE AND IN THE
DEPARTMENT OF CULTURE (SHRI
D. P YADAVA) : {a) The Indian Institute
of Technology, Kanpur has developed a
Laser Beam Unit to supplant conventional
surveving and leveling instruments.

{u) Government welcomes this develop-
ment since it facilitates surveying and level-
ling operations under difficult condiiions.

SHR1 S. M. BANERIJEE : 8ir, since

this development is a break-through in “the-
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right direction of scientific development, T
would like to know whether Government-is
likely to reward the profescor concerned
who has done it.

SHRI D.P. YADAVA : So far as
rewarding iy concerned, definitely we give
some incentive o the professors who do
this.

SHRI S. M. BANERIEE : I would like
to know wheiker some special financial aid
will be given to 1T for further dexelopment
of this particular instrument 7

SHRI D.P. YADAVA : IIT has got -
enough funds at its disposal and shou'd the
necessity arise for its development in a better
way, definitely the CGovernment will think
over it ?

SHR1 BRIJ RAJ SINGH (Kotah): 1
would like 10 know that in the light of the
fact the la~er bvam has very varied applica-
tion, has the Government thought it can
also be profitably used fur defence pur-
posss ?

MR. SPEAKER : That is a specific

question.
SHRI D. P. YADAVA : At this
moment we cannot say anything. This

concerns Defence.

Grant of Interim Relief to Punjab
Government Employecs

+

*1478. SHRI PRABODH CHANDRA:
SHR! TEJA SINGH SWA-
TANTRA :
Witl the Minister of FINANCE be

pleased {o state :

(a) whether Government have received
any rcpreseniations from Punjab Govern-
ment emplovees for grant of interim relief,
as has been given in several Ssates ; and

(b) if s0, whart are those demands and
the steps taken by Government to meet
the demands of the Punjab Government em-
ployees ?

THE MINISTER OF STATE IN' THE'
MINISTRY OF FINANCE (SHRI K. R,
GANESH) : (a) Yes. Sir.

(b) The demand-was for grant of . interim





